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fic recommendations have been made
by the Government of Bilhar during
the current year.

(b) Does not arise.
FOREIGN LAND TENURE EXPERT

*889. Shrl Mohava Rao: Will the
Minister of Food and Agrieulture be
pleased to state:

(a) whether any foreign land tenure
expert recently visited Indla;

(b) if so, who he ls, which country
he helonfs to, througkh which agency
heéMoured the country, what Is his ex-

rience of land tenure in India or
n other countries and what was the
expendlture {ncurred by the Govern-
ment of Indln on his account:

(c) what was the purpose of his
visit;

(d) which parts of India he visited:
and

(e) whether he submitted any Re-
port or made any recommendations to
the Central Government or State Gov-
ernments or any of their departments
and If so. what was the nature of his
report or recommendations?

The Mlaister of Food and Agricul-
ture (Shrl Kidwal): (a) to (e). Dr.
Kenneth H. Parsons. Professor of
.Agricultural Economics, in the Univer-
sity of Wisconsin, ‘U.S.A., and Mr, W.
Ladeilnsky. Agricultural Attache to
the U. S. Embassy at Tokyo recently
visited India on a short study tour
under the auspices of the T.C.A. with
the object of studyin? the land tenure
problems in this country. The Govern-
ment of India have not incurred any
expenditure on their account. Dr.
Parsons is an expert on land tenure
problems and was one of the organi-
sers of the World Land Tenure Con-
ference held In the U.SA. in October,
1951, Mr. Ladejinsky has made a
soeclal study of ae¢rarlan problems in
the countries of the Far East eg,
Phlllivines, China. Korea, etc.. and was
actively connected with land reforms
measures In Japan. Dr. Parsons
wvisited Uttar Pradesh. PEP.S.U.
Bombay and Madras and has submit-
ted a report to the Ministry of Food
and Asriculture and the Planning Com-
mission. A summary of hils renort is
olaced on the Table of the House.
fSee Appendix V., annexure No. 251}

Information about Mr. Ladeilnsky’s
teports will be placed on the Table of
the House in due course.

SHELLA®

*S09. Shri Jassol: (a) Will the Min-
ister of Food and Agrleultare be pleas-
ed to state what are the current rates
of shellac?
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(b) What were the rates in the cor-
responding pcriod last year?

(c) Is it a fact that the shellac mar-
ket has been adversely affected by the
actlvities of speculators?

(d) Is it also a fact that on account
of the shellac market having heen ad-
versely affected, cultivators and pro-
ducers have suffered heavy loss?

(e) Have the shellac producers made
any representation to the Government
of India about this?

(f) 1t so. what are the findlngs of
Government and what steps have so
{ar been taken in the matter?

The Mioister of Food and Agzrieu})
ture (Shr{ Kidwal): (a) The average
monthly price of T. N, Shellac at Cal-
cutta during October. 1952 was Rs. 71
per maund.

(b) Rs. 159 per mound.
(c) Yes.
(d) Yes.
(e) Yes.

(f) The matter Is under consldera-
tlon. in consultation with the Ministry
of Commerce and Industry and the
Indfan Lac Cess Committee.

InrorT of FOODGRAINS

*891, Sbri Balakrishman: Will the
Minister of Food and Agvicaltare be
pleased to state:

(a) whether a cut in the imports of
foodgralns has been made in the year
1952; and

(b) It so, what are the reasona for
the cut?

The Mivlater of Food and Agrieul-
ture (Shri Kidwal): (a) Yes. Sir.

(b) The reason for the cut ls an
overall satisfactory food position in
the Country.

Ranzway Apvisory ComMMITTEES

*893. Shrl Krlahng Chandra: Wwill
the Minister of Rallwaya he pleased
to state:

(a) whether therc Is any proposal
to appoint Rallway Advisory Com-
mittees In every reglon and to appoint
Members of Parliament thereon;

(b) whether Local Advisory Com-
mittees exist at vresent in which
Members of State leglslature are re-
presented: and

(c) whether Members of Parlinment
are permitted nsgec Rallway
workshops, Railway tations and
other Rallway Institutions?
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~Thc Deputy Ministcr of Rallways
and Transport (Shri Alagesam): (a)
The Government have decided to esta-
blish Railway Uders’ Consultative
Coummittees on a regional basis iu
place of the existing Advisory Com
whittecs. The answer to the second part
of the question is in the negative.

(b) Yes.

(c) Arrangements are usually made
for Members of Parliament to be
ishown round railway workshops, etc.
when a reauest is reccived trom them
by the authorities coscerned.

Fooo PosiTion

*893, Shrl Basappa: Will the Minis-
ter of Food and Agriculture be pleascd
to state:

_ (a) the present stock of food 8ctains
tn India:

(b) the position as regards sup-
plies of food grains from forelgn coun-
tries;
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(c) the procurement of food grains
so far in those State Governments
where there is control; and

(d) whether any new confrac{s for
import of food grrins have been en-
tered into after May, 1952 and if eo,
witle whom and for what quantitlea?

The Minister of Food and Agrieul-
ture (Shrl Kldwal): (a) 21.81 lakh
tons on 15th November 1952

(b) From 1st January to the 3lst
October, 1952 about 3724 lakh tons of
foodgrains have been imported from
abroad and during the remalnlng two
months of the year viz., November and
December, about 1:6 lakh tons are
expected 1o arrive.

(¢) 3173 lakh tons upto 15th Novem-
ber 1952, .
) Yea A statement ahowlng the

(d
detalls Is laid on the Table of the
House,

STATEMENT

The contracis ynake for imynrt o f [oudgroinis with Forelgn cotintrise from Ist June, 1869
iv Jw endl of Outober, 1958

Numo of Conntry

Commodity

.'1)“.-"..-.|Amliu Wheat end for ¢

(2) Argentina Wheat -
{3) Connde Wheat
() U. 8. A, Wheat
" Milo
(s) Burma Rioe
) Chtn Rioo
(7) Paicietan Rico

Quantity in long tons

0,000 tona (12,/00 tonw of thie will be
in the form of flour)

Quantity can not be disolosed

300,000 %005 -

88,000 tons

47,000 tony

50,000 tona
40,230 tona
37700 tons

Merre Gavos Rurway LINES |

*894. Shrl Basappa: Will the Minis-
fer rf Rallways be Dleascd to state:

(a) whether there are any propo:als
to conncct the metre gauge lines run-
uing belween Bankulore and Mysore,
or between Bangalore and Poona witbh
broad gauge lines; andl

b) if so. when Goverament  will
{dke up these works?

The Parliameatary Soctetary lo the
Mipister of Railways sud Transvort
($hr]l Sbabuawaz Kaamn: (8) aud (b).
The Metre :auge lin2s running between
Banaloee and Mysore und Eongelore
and Poona arc already connceted wiin
hroad gauge lines.

Te=ont or Rer FroM Mawmiprn

“R95. Shri L. §. Slngh: (a) Wil the
Minister of Food and Agricullure be
nleized to state whether Governmeat
have siatlslics firstly of the procure-

ment of rice by the Manlpur Govern-
tnent m the year 1952, secondly ton-
nn%e of rice exported thromgh Supply
Ofice after procurtment and th

the tonnage of rice exported by -
vote individuals by permits, by mak-
ing collection from local markes?

(b) It the answer to part (a) above
be in the negative, do Goverrunent pro-
pose to maintain such statistice in
future?

(c} Is it a fact that rice wae Indis-
celminately exported by Government
after the Manipur Government began
seizing rice on account of acsrcity?

(d) If the answer to part (c) above
be in the a 1ative, what steps have
Governmdot — contemplated  agalast
thuse offtclals who were responsible
for such export? .

The Winister of Faod awd Agricul-
lure (Shrl Kiktwal): (a) Yes,





